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The services of Shri Banwari l.al Sharma, an officer of Rajasthan
Judicial Service in the District Judge Cadre, presently posted as District &
Sessions Judge. Kota are placed at the disposal «f the Hon'ble Chief Jusuice
for his posting on some other post. '

1l

Shri Banwari Lal Sharma. whose services have been placed at the

disposal of the Hon'vle Chief Justice i appointed as Registrar (Vigilance),

Rajasthan High Court. Jodhpur with immediate eilect.

14}

-The services of Shri Chandra Shekhar Azad, an officer of Rajasthan
Judiciz] Service in the District Judge Cadre, presentliy posted as Spectal
Judge, Special Court for Trial of Jaipur Bomb Blast Cases, Jaipur are
placed at the disposal of the Hon'ble Chief Justice for his posting on soine
other posi. .

1V
Shri Chandra Shekhar Azad, whose services have been placed at the

‘ diapusal of the Hon'ble Chief Justice is appointed as Regisirar

(Administration), Rajasthan High Conrt. Jodhpur with immediate sffect
vice Shri Bharosi Lal Gupia.

A

Shri Bharosi Lal Gupta, presently posted as Registrar
(Administration), Rajasthan High Couit, Jodhpur is hereby transferred and

posted as Registrar (Writs), Rajasthan High Court Bench, Jaipur vice Shri

Vijay Kumar Vyas with immediate effest.

Vi

The services of Shri Vijay Kumar Vyas, an otficer of Rajasthan
Judicial Service in the District Judge (Zadre, presently posted as Registrar
(Writs), Rajasthan High Court Bench, Jaipur arc placed at the disposal of
the Hon'ble Court for his posting on some other post.

Vi

| Shri Vijay Kumar Vyas, whose services have been placed at the
disposal of the Hon'ble Court is appointed as District & Sessions fudge,
Chittorgarh with imrediate effect.



Vil
The order No Estt.{RIS) 92/2( 10 dated October 27, 2010 to the

 exteént of wanslerring & posting of Sarva Shri Decpak Maheshwri as

District & Sessions Judge. Chittorgach and Bharosi Lal Gupta as Registrar

(Admn.), Rajasthan High Court, Jaipuy Bench, Jiapur is hereby withdrawn,

Shri Decpak Maheshwari shall contiaue 1o work as  Regisirar
(Administration), Rajasthan High Court, Jaipur Bench, Jaipur.

NOTE, :- The officers ae directed to hand BAEC)

over charge in accordance with

| ~order No.24/P.1. dated 23.11.1938. W
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Copy - forwarded 1o the following for information and necessary

" action :-

. the Sccretary 1o the Law Minister, Government of Rajasthan, Jaipur,

the Chief Secretary 1o the Government of Rajasthan, Jalpur,

the Principal Secretary to the Government, Law Departrment-Cum-

Legal Remembrance, Rajasthan, Jaipur.

the Secretary to the Governmenl {}fRﬂjﬂathnﬂ GAD (Gr.2), Jaipur.

. the Secretary, Lokayukta, Sachivalaya, Jaipur.

the Accountant General, Rajasthan, Jaipur.

the Registrar (Vig.)/(Admn.)/(R 1les)/(Class.), Rajasthan High Court,

Jodhpur.

§. the Registrar-Cum-Principal Se*rehry to Hon'ble thﬂ Chiet Justice,
~Rajasthan High Court Bench, Jaipur.

9. the Registrar {(Admn.), Rajasthan High Court Beneh, Jaipur with (he
request 1o distribute the copies of this order to all the Hon'ble Judges
sitting at Jaipur Bench through P.S., Member Sceretary, Rajasthan

- Stale Legal Services Authority ¢énd all the Judicial Officers posied
. the Registry at Jaipur Bench. Jaipur, -
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2 -. 10. All Deputy Ifi"u..g.tstrar:=+ Rajasthan High Court, Jodhpur/Jaipur Bench,

Jaipur, .
1 1. the Director, Rajasthan State Judicial Academy, Jodhpur.
~ 12, All District & Sessions Judges/ 12.Q., All Tribunals.
13. Concerned Officers / Courts / Treasurjr Officers.
4. B.S. 1o all Hon'ble Judges at Jodhpur.
15.A0J (Class.) (Wcebsite), Rajus.han High Court, Jodhpur / Jaipu
Beneh, Jaipur -
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